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(b) if ~o, the main features thereof; 
and 

(c) when the machinery is expected 
to be set up? 

THE MINISTY OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI VIDY A CHARAN SHUKLA) ; 
(a) A decision has been taken in 
regard to the broad outlines of the 
proposed machinery. The details are 
being worked out. 

(b) The outlines of the proposed 
machinery wore stated by the Minister 
in the Ministry of Home Affairs on 16th 
December, 1968 in the Sabha during 
discussion on the E.sential Services 
Maintenance Ordinance, 1968. 

(c) The permanent machinery will 
be set up as soon as the proposed 
legislation is pas..ed by Parliament. 

Amalpmat/oD of Asboka and Janpatb 
Hotels 

*227. SHRI N. R. LASKAR : 
SHRI R. BARUA : 
SHRI ONKAR LAL BERWA : 

Will the Minister of TOURISM AND 
CIVIL A VIA TION be pleased to 
State: 

(a) whether it Is a fact that Govern-
ment have approved the proposal for 
the amalgamation of the Ashoka Hotels 
Ltd. aDd the Janpath Hotels Ltd.: 

(b) if so, how far the amalgamation 
will help the Hotels; and 

(c) whether his Ministry propose to 
have full control over the management of 
these Hotels? 

THE MINISTFR OF TOURISM 
AND CIVIL AVIATION (DR. KARAN 
SINGH) : (a) to (c). The Administra-
ti ve Reforms Commission in their report 
on Public Sector Undertakinas had, 
Imu aI/a suggested formation of sector 
Corporations by grouping together under-
takings whose activities rail in the same 
field and had suaacsted that the A.hoka 
Hotels Ltd. and the lanpath Hotels Ltd. 
could, with advantage, be amalpmated 
with the India Tourism Development 
Corporation. Government have decided 
to accept the rccommendati0D5 In so far 
as they relate to tllne Hotels and to 

merge them with the I.T.D.C. The 
~etails of the proposed merger are now 
being worked out. 
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Development of Visakhapatnam 
Port 

*229. SHR1 RAMA"ATAR SHASTRI: 
SHRI ESWARA REDDY: 

Will the Minister of TRANSPORT 
AND SHIPPING be pleased to 
state: 

(a) whether the Fourth Plan propo-
sals for the development of Visakhapatnam 
Port have been finalised; 

(b) if so, the details thereof; and 
(c) the estimated cost of the propo-

sals? 
THE MINISTER OF PARLIA-

MENTARY AFFAIRS AND SHIPP-
ING AND TRANSPORT (SHRI 
RAGHV RAMAIAH) : (n) No, Sir. 
Propo~als for the Development of ports 
during the Fourth Five Year Plan are 
under consideration in consultation with 
the Planning Commission. 

(b) and (c). Do not arise. 

Mlthila lini .. rsity, Darbhanga 
(Bihar) 

*230. SHRI K. LAKKAPPA : 
SHRI Y AMVNA PRASAD 

MANDAL: 

Will the Minister of EDVCA TION be 
pleased to refer to the reply given to 
Starred Question No. 595 on the 6th 
December, 1968 regarding Mithila 
University, Darbhanga (Bihar) and 
state: 

(a) whether the comments of the 
Government of Bihar have since been 
received by the Central Government; 
and 

(b) ir so, the decisions taken 
thereon? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. 
V. K. R. V. RAO) (a) No, Sir. 

(b) Does not arise. 




